
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM Present:

C.S.P. No. lS9lIMAH\ l2Or7

SHRI B.S.V. PRAXASH KUMAR
MEMBER U)

SHRI V. NALLASENAPATHY
MEMBER {T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAN"I LAw TRIBUNAI oN 01.01.2018

NAME OF THE PARIIES: M/s. Zigma Laminates and Systems (P) Ltd.

SECTION oF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No NAME DESIGNATION SIGNATURE

\'.,X1^N.trlot'dlt^' td^rlllt

ORDER

--1H$,.rrill,!

CSP No. 158/230-232/NCLT/t\{B/MAH/2017
CSP No. 159/230-232/NCLT/MB/MAH/2017

sd/-
V. NALLASENAPATHY
Member (Techrical)

At request of the Petitioner's Counsel, list this matter on 04.01.2018.

sd/-
B.S.V. PRAKASH KUMAR
Member fludicial)

t


